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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
SOUTHERN ZONE AT CHENNAT ( sz )

MEMORANDUM OF APPLICATION
(I-INDER SECTION 25,26,27 &28 OF THE NATIONAL GREEN TRIBLTNAL

ACT , 2010 )
EXECUTION APPLTCATION No.08 ot 2023 (SZ)

IN THE MATTER OF:

selvaraju Duraisamy (aged about 62 years)
S/o. P. Duraisamy,
B 1701 Radiance Icon,
1167 Poonamallee High Road,
Koyambedu , Chennai - 600 107
Email : rolp_',:itrs_ri r, Ill ! p_-rl,gltu !,ge n]

Versus

The Member Secre tary,
State Level Environment Impact
Assessment Authority - Tamil Nadu
Third Floor panagal Maaligai,
No.1, Jeenis Road, Saidaprt,
Chennai - 600 0l 5 and 9-Others.
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,

SOUTHERN ZONE AT CHENNAI ( SZ )
MEMORANDUM OF APPLICATION

(TINDER SECTION 25,26,27 & 28 OF TT{E NATIONAL GREEN TRIBUNAL
ACT, 2010 )

EXECUTION APPLICATION No.08 of 2021 (SZ)

IN THE MATTER OF:

Selvaraju Duraisamy (aged about 62 years)

S/o. P. Duraisamy,
B 1 701 Radiance Icon,
1167 Poonamallee High Road,

Koyambedu , Chennai - 600 107

Email : ralpmaverickllp@email.com o..... Applicant

Versus

l. The State of Tamil Nadu
Rep. by its Secretary to Government,
Ministry of Environment and Forests,

Government of Tamil Nadu,
Fort St. George, Chennai - 600 003.

2. The Member Secretary
State Level Environment Impact Assessment Authority (SEIAA)
Tamil Nadu Panagal Maaligai,
No.l Jeenis Road, Saidapet, Chennai - 600 015

3. The Member Secretary
Tamil Nadu Pollution Control Board
76, Anna Salai, Guindy, Chennai - 600 032.

4. Chennai Metropolitan Water Supply and Sewerage Board
Rep. by its Managing Director No. 1, Pumping Station Road,
Chintadripet, Chennai - 600 03 I

slffi uvrr,rn*ffir 
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-5. The Corporation of Chennai
Rep. by its Commissioner Ripon Building,

Chennai - 600 003.

M/s. Radiance Realty Developers India Limited
(Having CIN U4 520 I TN2007PLC062662)

Rep. by its Managing Director/Chief .Executive Officer

Khivraj Complex II, Anna Salais Nandanam,

Chennai - 600 035.Having Registererl Office at No.480

M/s. Radiance Facility Management Service Private Limited
(Having CIN U4999TN20 1 6PTC I 03884)

Rep. by its Managing Director/Chief Executive Officer

Old Door No.110, New Door No.l11,
Having Registered Office at lst Floor

33 Feet Road, Anna Salai, Guindy, Chennai - 600 032-

M/s. Radiance Icon Owners Association (RIOA)'

Rep. by its President/Secretary

Bearing Reg. No. SRG/Chennai,C entrall I 6 I 2022

1167 PH Road, Koyambedu,

Chennai - 600 107.

......Respondent(s)

COUNTER AFFIDAVIT FILED IONIIEHALF OF SEIAA - Tamilnadu THE

II'd RESPONDENT

I, Deepak S. Bilgi, LF.S., working as Member Secretary, State Level Environment

Impact Assessment Authority, Tamil Nadu (SEIAA-TN) having office at Third Floor,

Panagal Maaligai, Saidapet, Chennai - 600015 solemnly affirm and sincerely state as

follows:

l. Iam filing this counter affidavit on behalf of the znd

Respondent/SEIAA-TN herein and as such I am well acquainted with the facts and

the circumstances of the case from the r:ecords available in this office.

6.

7.

8.

sur u,,n **Tfffi 
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3.

2. At the outset, I deny the averments and allegations stated in this Execution

Application except those that are specifically admitted hereunder and put the

applicant to strict proof of the same.

It is respectfully submiued that the project proponent has applied to State Level

Environment Impact Asessment Authority - Tamil Nadu (SEIAA-TN) seeking

prior Environmental Clearance for the proposed construction of multistoried

Residential Building by lWS. Radiance Realty Developers India Ltd at old no.37,

new door no 1167 comprised in t.s. No.4 Block No 37, old S.No. 169 pt in
koyambedu village , Egmore Nungambakkam taluk , Chennai district built up area

39209.48 sq.m with 322 dwelling units .

It is respectfully submitted that, the project proposal was placed in the 91th SEAC

Meeting held on 17.06.2017 . The committee observed that the above project comes

under item No. 8(a) of the Schedule. After the presentation made by the proponent,

the committee decided to recommend the proposal for the grant of EC to SEIAA
after obtaining and considering the details stated therein. ( copy enclosed )

4.

lt is respectfully submitted that, subsequently the proposal was placed before the

22gthSEIAA Meeting held on 10.07.2017. Discussed in detail, the Authority

decided to defer the project for the want of details stated therein.(copy enclosed )

It is respectfully submitted that subsequently, the proposal was placed before the

230th SEIAA Meeting held on 14.07.2017. Discussed in detail, the Authority
decided to recommend the project for the issue of Environment Clearance with the

additional conditions stated therein ( Copy enclosed ).Subsequently, Environment

Clearance (EC) was issued vide Leffer No. SEIA{TN lF . 6395lBCl(a)152712017

dr: 14.07.2017.

It is respectfully submitted that, the applicant had filed an Original Application in

O.A.No.08 of 2023, before the Hon'ble Tribunal for various reliefs this Hon'ble

Tribunal by an order dated 20.02.2023, directed the applicant or the Association ,

8th respondent to make a representation to the concemed authorities , the

Authorities were directed to consider the same and after affording an opportunity

of the personal hearing to the applicant and pass appropriate orders within a period

of four weeks . In this connection, the petitioner had filed a complaint dated

lUembor Secrehrv
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20.02.2023 before SEIAA-TN. In this regrad the above said complaint was

forwarded to TNPCB for taking necessary action vide Lr.no:SEIAA-TN
/Complaint /006131/F.No.75712023 dated on 1710312023 and to intimate the

petitioner regarding the details of the arction taken with a copy marked to this
office . Till date no action taken report was submitted to this office.

MEMBER SECRETARY
Solemnly affirmed at Chennai

On this r dtay of october 2023

& Signed his name in my presence.

SEIAA

BEFORE ME

SEIAA.TN

Jrrr rrn *-m t A,lfii,rlurr . rr%ffi'g4ffi'nur'
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Minutes of the 91"t SEAC Meeting held on 17th JUNE 2OL7

Pioposed consiiffi-Euiioing Mls. nadiffie riijaiiti

Developers lndia Ltd, at old door no. 37, New door no. 1167

comprised in T.s.No.4, Block No. 37, Old s.No. 169 pt, in Koyembedu

Village, Egmore-Nungambakkam Taluk, chennai District

Environmental Clearance - Regarding.
.. 

nce Reality Developers lndia Ltd',

has applied for Environment Clearance for the construction of

Multistoried Building at old door no. 37, New door no. 1167

comprised in T.s.No.4, Block No. 37, Old s.No. 169 pt, in Koyembedu

Village, Egmore - Nungambakkam Taluk, Chennai District.

The Committee observed that the above project comes

under ltem No 8(a) of the Schedule. After the presentation made by

the proponent, the Commiftee decided to recommend the proposalfor

the grant of EC to SEIAA after obtaining and considering the

following details:

1. The project comes up on the Poonamallee High Road at

Koyembedu very close to the oMBT. This is likely to contribute

to traffic congestion already being faced in the Poonamallee

High Road closer to the proposed project site. Hence, the

proponent should ensure that all possible measures are taken

so that no traffip Con-qestion is created due to the movement of

the vehicle in and out of the project site. Providing a bell

mouth at the intersection of the project boundary and the

Poonamaltee High Road is an option in this direction. Also

proponent should look into the feasibility of providing a private

service road for easing the movement of the vehicle towards

the Poonamallee High Road and accessing the project site

from the Poonamallee High Road.

2. The Project will have 59m high buildings with 18 floors. All

ir1 
lii : 03

F. 639512017 .
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Minutes of the 91st SEAC Meetirrg held on 17th ruNE 201,7

oetaiis iegffding Ihe safety d;surcs ffraGie conternpriteo-in
the event of fire must be certified by the competent authority

and furnished to SEIAA.

3. The project site is closerto River coovam which is about 1s0

m away. There will be the problem of bad odour emanating

from the River coovarn. The proponent shoutd ensure that this

nuisance is minimized by providing proper Green Belt in the

form of double layer gneen belt for a minimum width of sm with

appropriate species which are listed below:

a) Azadirachta indica (Vembu)

b) Thespesia populnea (Poovarasu)

c) Alstonia scholaris (Ezhilaipalai)

d) Mimusops elengi (Magilam)

e) Millingtonia hortensis (Maramalli) (on the banks of

Coovam River)

f) Pongamia pinnata (Pungai)

4. For CSR activity the portable Gen set and knowledge centre

proposed to be donated to the Corporation Higher Secondary

School, Koyembedu at a cost of Rs. 20 Lakhs should be done

within 1 year from the commencement of the project. Besides,

the amount of Rs. lSLakhs for Coovam river restoration for

CRRT should be paid and copy of the receipt should be

submitted to SEIAA for the receipt of EC.

5. A structural stability certificate should be obtained from

competent authority and subrnitted to SEIAA.

S.No Name Designation Signature

1 Dr. K. Thanasekaran Member

2 Dr.A. NavaneethaGopalakrisilnan Member



Minutes of the 91st SEAC Meeting held on 17th JUNE 2OL7

3 Member

4

5

Dr.lndumathi M. Nambi

Dr. G. S. Vij ayalakshrni

Member

Member

6 Dr. M. Jayaprakash Member

7 Shri V. Sivasubramanian Member

8 Shri V. Shanmugasundaram Member

I S h riTh i ru m a I ai vasa n Deva raja n Member

A n
10 Member

11 Dr. P.Balamadeswaran Co-opt Member

n
12 Shri. M.S. Jayaram Co-opt Member (

(

&ry
Member-Secretary, SEAC Chairman, SEAC

-a

+

Dr.K.Valivittan



Date: 10.07.201.7

Time: L2.30 PM

a

Minutes of the

229.h MEETING

STATE LEVEL ENVIRONMENT IMPACT ASSESSNIIEHT

AUTHO,frIW
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5.

To conslder grant of Environmental clearance

for the Proposed construction of Resldential

Apartment at R.S. No.4, Block No,B7,

Koyambedu Village, Egmore-Nungambakkam

Taluk, Chennal District by M/s. M/s. Radiance

Realty Developers India Ltd.

6395 Dlscussed in detall, the Authority
declded to defer the prof ect for the
want of following details.

1. The details of all the
Blodiversity/Lakes/RF's located

nearby the profect site along

with the current ecological plan

and lmpact on ecology.

2. Existing Environmental study
and the latest site plan showing
present activity around the slte.

3. For CSR activity, the portable

Gen set and knowledge centre
proposed to be donated to the
Corporation Higher Secondary

School, Koyembedu at a cost of
Rs. 20 Lakhs should be done

withln 1 year from the
commencement of the proJect.

Besides, the amount of Rs. 15

lakhs for Coovam river

restoratlon for CRRT should be

pald and copy of the recelpt

should be submitted to SEIAA

for the receipt of EC.

4, Clear slte plan showing DG set,

STP, OWZ, UG sump, etc shall be

furnlshed.

5. The DG set located at the
boundary of the proiect site

shall be relocated lnside the
project slte.

6. Site specific green belt plan with
indigenous species shall be

furnished.

6.

To conslder lrant of Environmental Clearance to

M/s. KtP Projects Private Ltd & M/S. Sanklecha

Infra Proiects Private Limlted for the Proposed

Construction,of Resldential Apartment with a
/

6393 Discussed in detail, the ,Authority

decided to defer the project for the

want of followlng details.

1. The detalls of all the

MEMBER SECREfARY

qs
nnnrfrsEf,

fr"J
CHAIRMAN

f,



h/linutes of

zto'n h/l EETING

STATELEVELENVIRoNMENTIMPACTASSESSMENT
AUTHORITY

Date', L4,A7.20L7

Tirne: L2.30 PM

t1



To

for

consider grant 
" ;*r* 639s

the Proposed construction of Residentiar
Apartrnent at R.S. No.4, Block No.37,
Koyarnbedu Village, Egrrrore_Nungamhakkam

Taluk, Chennai District by lv4s. l,lVs, R;rdiance
Realty Developers lndia [td.

6393 Discussed in d;t;ii- the -Ai,t[,

*:lJ:J; r".,;T i,,I;,"I[H:l

il::l;:.,lIxl,
issue of Environrnent Clearrn.* *;il 

Ifollowing additional conditions. 
il, The project proponent has to iprovlde rain water haryestinp Icollection tank to the .rprJ;ffi 

I336 Kt in order to recover JJ Ireuse the rain water Aurine Inorrnal rains. I. The green belt proposed should imaintain tree lungs in as ,rnJ Ipockets as possibte within ,iJ Iprernises besides maintainins 
/trees roy, along the roads .nI I

lh. periphery of ine buitdinr rro Iboundary with tocal specil, ir Iconsultation with the DFO. ' ' 
iThe sotar plant shall be Iestablished to rneet the Oo*.r, 
I

ffi[:rnent 
of common riehtins 

/
The propo.nent shall provide not 

Iless than 6 nos of car parking fr; 
fthg visitors. '--r '!"rE r,r 
r

T- project proponent shail Idisplay in their website that the IBlock ,C' is not entitled for car I

parking facirity. sL' ror car 
fTo consider grant ,f Enri,.onmentaltGiran.e 

io
fvlls,KLp projects private Ltd & fUlS. Sanktecha
lnfra projects private tirnited for the propos,ed
construction of Residentiar Apartrnent with aBuilt Up Area of _ 25569.46 Sq.M ;ilt 

i

R.S,No s,273/4g (part) & zt4/4g {part}, Btocik,No. tl of purasaiwalkam 
Village,

Purasaiwakkam ! perambur Taluk, Chennari
District Under Sl. No g (a) of the Schedule .e
Buildlng And Construction projects.

following pa rticula rs.
r want of

l. The details of all the
Biodiversity/Lakes/RF,s 

located
nearby the project site atong
with the current ecological plan
and irnpact on ecology. '

2, Existing Environmental study
and the latest site plan showing
present activity around the she.3. For CSR actlvity, the portable
Gen set and knowledge centre
proposed to be donated to theCorporation Higher Secondary
It3,tf:3lgrata costorRs.

MEMBER SECRET. RY

HAIRMAN

10.


